
SUBJECT: GOVERNMENT ENCROACHED LAND IN SATTARI 

TALUKA 

 

 Starred LAQ No. 018B tabled by Smt. Deviya Rane,  M.L.A. to be answered 

on 19/07/2024. 

 QUESTION ANSWER 

 

 

* Will the Minister for Revenue 

be pleased to state: 

By Shri. Atanasio Monserrate, Hon’ble 

Revenue Minister 

(a) the total number of applications 

received for the regularisation of 

encroached Government Land in 

Sattari Taluka; 

Madam, there are 425 applications 

received for regularization of encroached 

Government land in Sattari taluka. 

(b) provide the list of applications 

which have been regularized; and 

The details are as per Annexure “A” 

(c) provide the list of applications 

pending for regularization of 

encroached Government land in 

Sattari Taluka along with reason for 

pendency? 

The details are as per Annexure “B”      

 

 

 

 

 


